HIGH COURT OF MANIPUR
AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES IN
THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF
MARCH, 2022

HIGH COURT OF MANIPUR

Institution during the Closing balance at the end

Opening Balance Disposal during the month
pening month i A of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2960 291 3251 118 11 129 192 10 202 2886 292 3178

Disposal of cases which are| Pendency of cases which | Disposal of cases which are| Pendency of cases which

more than 5 years old are more than 5 years old more than 10 years old | are more than 10 years old
during the month at the end of the month during the month at the end of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
7 0 7 254 20 274 0 0 0 43 30 73

SUBORDINATE COURTS OF MANIPUR

Institution during the Closing balance at the end

Opening Bal Di I during th th
pening Balance month isposal during the mon of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

5233 | 2989 | 8222 137 77 214 189 79 268 5181 | 2987 | 8168

Disposal of cases which are| Pendency of cases which | Disposal of cases which are| Pendency of cases which

more than 5 years old are more than 5 years old more than 10 years old | are more than 10 years old
during the month at the end of the month during the month at the end of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
2 4 6 984 532 1516 3 4 7 164 120 284
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